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SHRI MAGANBHAI BAROT:
So far as the Reserve Bank is con-
cerned, it always takes into consider-
ation the establishment of banks of
this nature or ofother branches, so
that our criterion of one bank for
20,000 people is complied with. All
the more, in the areas where no
banking facilities are available, we
arekeen to do so: and that is the
very purpose with which the Reserve
Bank has directed them, -and the mat-
ter has been seen by the Committee
also. It is now for the lead bank and
the State Government to help us in
the matter. As soon as they comply
with the necessary inform-ation, it will
be considered.
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SHR1I MAGANBHAI BAROT:
I can assure the hon. Member that
Rajasthan does not have the Ileast
number of these kind's of banks. The
number of regional rural banks esta-
blished is five; and the number of
districts covered is fen. There are
many other States which m-ay appear
to be progressive in rural banking.
There, the number is far less than it
is in Rajasthan.
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Directives to States to check Price Rise

*291. SHRI RASA BEHARI
BEHERA: Will the Minister of
FINANCE be pleased to state:

(a) whether Government have is-
sued any directives to State Govern-
ments to check price rise;

(b) if so, the salient features there-
of; and

(c) to what extent these measures
have checked the price rise?

THE MINISTER OF FINANCE
(SHR1 R. VENKATARAMAN):
(a) to (c). A statement is laid on,
the Table of the House-
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Statement

(a) The Government of India re-
maing in constant touch with the
State Governments to ensure success-
ful implementation of national pro-
grammes and policies including thosc
having a bearing on prices.

(b) and (c). The thrust of Gov-
ernment price stabilisation policy has
been to tackle the problem by subs-
tantially improving availability —and
suppiles, strengthening the public dis-

— tribution system, enforcing regulatory

measures and reducing excess liqui-
dity in the system. The State have
been advised from time to time to
implement the anti-inflationary mea-
sures, in particular ensuring the effi-
cient functioning of the public distri-
bution system in respect of essential
commodities, such as cereals. sugar,
edible oil, kerosene etc. and taking
action against hoarders and black
markcteers.  As a result of the con-
tinued cflort both at the Centre and
in the States, it has been possible to
reduce the annual rate of inflation
significantly.

MR. SPEAKER: 1 think we

_ have had a lot of discussion on this

yesterday,

SHRI SATYASADHAN CHAK-

RABORTY: I want to put a sup-
plementary on this.

MR. SPEAKER: 1 cannot have
supplementarics when we had a dis-
cussion yesterday on it for four
hours.

Export of Vegetable

*292. SHRI XAVIER ARAKAL:
Will the Minister of COMMERCE
be pleased to lay a statement show-
ing:

(a) what is the policy of Govern-
ment in exporting agricultural pro-
ducc;

(b) what is the total quantity of
vegetables exported in the years
1979-80, 1980-81 and 1981-82; and

BHADRA 13, 1903 (SAKA)

Ora] Answers 38

(c) which are the agencies, e¢x-
porting vegetables from India?

THE MINISTER OF COM-
MERCE AND STEEL AND MINES
(SHRI PRANAB MUKHERIJEE):
(a) to (c). A statement’is laid on the
Table of the House.

Statement

(a) Export of pgricultural produce
is allowed keeping in view the pro-
duction, domestic demand and inter-
nal prices.

(b) Export figures in respect of
vegetables  other  than onions and
potatoes are given below:

1979-80 4678 tonnes )
1g9Hn-81 7210 tonnes » *
1-4-U1 o '

30-0-1 2200 tonnes j

*Provisional

(c) Export of vegetables is now
allowed under OGL—3,

SHRI XAVIER ARAKAL: The
cxport policy of agricultural produce
is governed by three factors: produc-
tion, domestic demand and internal
prices. If you refer to part (b) of
the statement you will find that bet-
ween 1.4.81 to 30.6.81 2290 tonnces
of vegetables were cxported. Now
in the market vegetables are dear and
scarce. Probably you are fully aware
of the problem. 1In view of scarcity
of vegetables and their high prices,
will the Government review the ¢x-
port policy of vegetables?

SHRI PRANAB MUKHERIJEE:
The hon. member is aware that some-
times we take a decision of exporling
vegetables and such products just to
see that the prices are checked. The
hon, member is aware that the total
production is roughly about 10 mil-
lion tonnes and the export in any
particular year where we had the
maximum was 7210 in 1980-81 out





